| TEM NO. 801 COURT NO. 2 SECTI ON 1|

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Crl.MP. No.1292 of 2015 in

Petition(s) for Special Leave to Appeal (Crl.) No(s) . 7950/ 2014

MUJAMM L & ANR Petitioner(s)
VERSUS

STATE OF U. P. Respondent ( s)

(Appl n. For Bail)

Date : 29/01/2015 This application was nentioned today.

CORAM :

HON BLE MR JUSTICE T.S. THAKUR

HON BLE MR JUSTICE R K. AGRAWAL

HON BLE MR JUSTI CE ADARSH KUMAR GCEL
For Petitioner(s) M. Yash Pal Dhingra, Adv.

(menti oned by)
For Respondent (s)
UPON bei ng nmentioned the Court nmade the foll ow ng
ORDER
Post this Application (Crl.MP. No.1292 of 2015) for Bail

tomorrow i.e. Friday, the 30th January, 2015, before an appropriate

Bench.
( MAHABI R SI NGH) ( VEENA KHERA)
COURT MASTER COURT MASTER

Signature Not Verified

Digitally signed by
Mahabi r Si ngh

Date: 2015.01. 29
15:36:43 I ST

Reason:



